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FIRST REPORT

1Bhe Chairman of the Committee on Private Members' Bills and Résolu-
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Lbe Commigtee met o the Ist June, 1971, for—

Resolution moved by Shri
“‘mm-u April, 1971, >

Mdbuhm:u—mxadduh
in the List of Business for Friday, the 4th June, 1971.

Classification and allocation of time for discussion of Bills (Vide
Appendix).

'Mdﬁn g Constitution (Amendment) Bills under
Rule 294(1) (a) of wles of Procedure:—

u)‘mm (Amendment) Bill, 1971 umd
74) b Drlpniw Maharajn  Martand Singh and

(2) %&’wﬂq mw‘n (Amendment of

Allotmemnt of time 0 Resolutions
3. ¥tMembers : vited 10 pi their views on their
‘ Netom e Commitos™ Shrimat Mukul Buserh stendod the ueting
4. ThOommitice recommended the allocation of time as follows: —

@ Part-discussed Resolution regarding Federal Debt 2 hours
mmnmwuuuueuw

(B solution reguding Department of Social Welfare. 2 hours
(B esolution regording National Liberation Movements 2 hours
Indo-China.

(4 ssolution regarding Right to Property. 2 hours
mndMOnd:Mtom

fm NK.H-:!Y”MM(*MHM
a Committer ) pitended the sitting.

all aspects of the Bills, the Committee placed all the
Bills in allocation of time for each of these Bills
as shown § of the Appendix.

of Constitution ( Amendment) Bills

concerned had been  invited to before the Com-
on their Bills. Shri Shyemnandan attended the sitting.

considesed the Bills and arrived st the following findings
examination of the Bills: —

Findings of the Commitiee
(I)TSM [Amendment) Bill, 1971 (Amendmenst of article

qmwmu—uuum
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S. Name of the Bill and the Bill No. xy Time allo-
No. med by the
1 The (Amendment) Bill. :
1971 { Amendment of articles 120, 210, ‘
343, etc.) by Shri Murssoli Maran. 4 of 1971 B 2 hours
2 The Constitution (Amendment) Bill,
1971 { Amendment of articles 120, 210
and pare XVII) by Shri Aﬂw
Maran. 2 of wn B 2 hours
) m‘ma’a% :
1971 3
&n—i:ﬁﬂ. 1t of o B 2 hours
4 The Companies (Amendment) Bill,
, (Imsertion of new sectioms 2344,
2348 and 324C) by Shrl Chiseamani’
i 8 of 197 B 1 hour
< The Constitution {Amendment) Bill,
sm(mdu..&bm
by Dr. Kami Singh. 13 of 1971 B 2 hours”
6 The Cornstitution {Amendment) Bill,
1971 {fmertion mese articles 234
and 238) by Dr. am* 12 of 1971 B 2 hours’
’
lﬂtm(aﬂ ﬂi)bv
14 of 1971 B 2 hours!
£
!m(m Ma)
Shri S. M. Sidds . ”tsdtm B 1 hour
9 mmm—-un)u
1971 (Imsertion of mew arvicle
and amendmen: of arvicle 332, #c)
by Shri §. M. Siddayya. 16 of w9 B 1 hour
1o The Civil Aviation Bil,
mbyms.c.mm 20 of 1971 B 1} houn’
1t The Parliament Libeary Bill
by Shri S, C. Samants. o 19 of 1971 B 1 hour
Companics {Amendment) Bill,
» 1971 (Imservion of mews section %
and amendwent of sections 224, 337,
erc.) by Shri §. C. Samanta. | 17 of 1971 B 1} hours
13 The Gifitax ‘Amendment) Bill,
:wt{Mdmu.:;.
erc.} by Shei §. C. Semants © 18 of 197t # 1§ hours’
4 The Legsl Assistance Bill,
- Dr. Kamni Singh. gy 31 of 1wom B 1§ hours
15 The Abolition of Capital Punishenent s 2
Bill, 1971 by Shei M. K. Sanghi | 34 of B . 2 houns
16 The Constitation (Amendment) Bill,
1971 {Amendmen: of arvicle 368 by
Prof. Madhuy Dandevase 2 of B
17T The Constivamion | %mdm Ba!!
197 {mam;m
Shri Chintamani Panigrehi. mof wn B
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SL.°  Name of the Bill and the

18 The Constitution

19 The Health (Periodical Medical
Check-up of Members of Parliament)
Bill, 1971 by Shri Yamuna Prasad

20 The Health (Periodical Medical
Check-up of President and Prime
Minister of India) Bill, 1971 by Shri
Yamuna Prasad Mandal.

21 The

23 The Constitution (Amendment) Bill,
FEsghth

1971
1) by Shri &lumdn Tha.
2s i {Amendment )
Bill. 1971 (Amendment of Par
IV) by Shri Jha

section BA) by ¢ Paona  Lal

37 Thé © ' {Amendment)
Bill, 1971 (Amendmen: of Sevemth
Schedulé) by Shri $.C. Samanta.

a8 The Child Marriage Restrabnt
o i, g e
sent .
&ch

29 The Indian Pesal Code (Amend-

ment) Bill, (Amendment o
% The Mniu {Amendment |
pm,z: (Amendmens  of  aveicle
First  Schedwie) by Shri
m

-

”'s&.asugl&nﬁ

RN (_f;, muw

. o C .

-9 of 1971

- 6 of 197

7 of 19m
5 of 19m
24 of 197
2t of 19m

udml

23 of wn

% of wm

45 of wn

46 of wm

47 of wn

4% of wn
53 of 19m

44 of 1971

1} hours

11 hours

1 hour

JQM

1 hour

1§ hours

«'; §

2 hours

2 hours

1§ hours

1§ hours

1 hour

2 hours

i hour
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Bill No. Category Time allo-
allotted

i ——

SL Name of the Bill and the
No. Member-in-charge tted by
the
Committee
34 The Hindu Succession (Amendment) o
!in,xw:(m fu-u-
tion 244) agannathrao
52 of 1971 B 2 hours
The Representation of the People
. (Amendment) Bill, 1971 /Insertion
of mew section 7A4) by Shri Jage-
nnathrao Joshi. . <8 of 1971 B 1} hours
36 The Constitution (Amendment)
Bin.sgzl Amendment of article 39)
by Thunihunwala. <9 of 1971 } 1 hour
37 The ion  (Amendment)
Bill, 1971  (Amendment of erticles
&q‘d' ) by Shri Hukam
56 of 1971 B 2 hours
38 ( nt)
Bill, 1971 (Amendmen: of article
hri Hukam [Chand
62 of 1971 B 1} hours
39 The {Amendment )
Bill, 1971 { Amendment of Seven-
3 by Shri Hukam
61 of 1971 B 14 hours
40 {Amendment )
Bil, xm&ﬁnﬁn‘udww
by Bharat  Singh
5 st of 1971 B 2 hours
41 The Prevention of Cow
Bill, 1971 by Shri Bharat
6o of 19m B 2 hours
42 The of the People
nt) Bill, 1971 (Amend-
e o Dt M
Atal Bihari Vajpayee. 54 of 197 B 2 bours
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